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m ... I •• ug~Ied in the recnmmmdation 
would nol only be cumbersome but 
aiM <o,tI" from there finlUlcial IUIlfle a!ld 
it i~ not, 'therefore, conaidt"t"ed necessary 
1o ".I-UP Ihe ,uggMItcd oepal1lte zone 
under !he charge of a Ch.ef Engineer. 

Ea. .. .." peoi for So1Itb ".Ia 

4324. SHRI PIUS TIRKEY : 

SHRI SHYAM SUNDAR 
GUPTA: 

SHRI MUKHTIAR SINGH 
MALIK: 

Will the Minl,."r of ENERGY be 
plcasM to slate : 

(a) whether Government propose to 
work out the ·feasibililY of lUI ene'll'" pool 
for South As'a ; and 

(b) i 10 th~ detail • .:;thereof ~ 

THE MINISTER OF ENERGY 
(SHIH P. RAMACHANDRAN) : 

(al No, Sir. 

(1)) Doe~ ruN arise 

In.talled ouad UCeliaed Capadty 01 
GwaHu- .. ,.. Silk M8aafac:t"arf-. 

UId We ....... Co. 

4325. SHRI SAUGATA ROY: Will 
the MinisteT of INDUSTRY be plea,rd 
to .a~: 

(al wheth~r Gwahor Rayan Silk Manu-
facturing and Weaving Company has 
installed much mo .... capatity than what 
wa. Hemoed for the manufacture of both 
Vi.c"", and Pol ynasic fibn-o ; and 

(h~ 1r so, what acti~m Gcwrrmrnt 
prtopo.., to lak. _galnot the Company 

THF. MINISTER OF STATE IN 
THt MINISTRY OF INDl'STRY 
:SHRIMAn ABHA MAITI): Ca) TItit 
('ompany has a licenc(" capacity or iIG,ooo 
to,!nrs of vru,o~ Itaple fihre per annum. 
It .. a. rac. that th is company has set up a 
capac.ty far in exC<$S of .he .bo,·e quall-
tIty. 

tn respect or polyno'ic fibre, the com-
pany has • lellcr of intmt to set up a 
caP:lcity fOf. 36, 500 tonm"s of fibrr per year, 
against whu,;h thf' company!!! prcducing 
only about four to five thousand tonnes 
of fib,.., at p...-smt. Thu. it will boo ..en 
thaI In r<8pOct of polynosic fibre, the 
rompany has no. let up mor. capacity 
than what has bern licenMd lOr. 

(b) The setlino; up of eICceu unautho-
rioed cal)aCity in \'hoooc fibre at Nagda 
by this company i!l und~r reference 
tn C')-nrai.,ion of Illquiry on ~ In-
du ... rial HOlIIeO (S ... kar Commluloll) lb. 
in' ..... d!l8tiOll and report. However, 
Government i~ also consid('ring as tey 
what action is possible in thi. _tier. 

1leoI.ett.a 01 We PrIce by J.c.r_ 
4~2f'i. !lHRI O. V. ALAGESAN : 

WilJ the Mlni.ter of INDUSTRY be 
plcasrd to ltat~ : 

(a' whether Jute Corporation of India 
hael reduced the sale price of Jute for-
• fl7:'-7f'ileason from Ro. '95' 23 pre quintal 
tn R •. 188· ~ pet quintal due to pr ......... 
from the Indian Jute Mill. Aasociatioll 
resulting in a lOIS or about Ro. 86 la1<ha : 
and 

(h) if 10. what waa the baal. for this 
concOIIion extended to the jute mills? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAlT": (a) 
and (b\. In 1!l75-76 8eatoll Jute Corpora-
tion of India bad lold internally procured 
jute to the indwtry on a cost plUJ baai. 
undn- which the final priC'(' to br: charged 
to the milia wa.. to b. fixed with the 
concurrence of the Joint Operations Com. 
mittee. Accordin, 10 Corporation's 
contract with the indwtry, tbe C0rpora.-
tion waa to charI!" inter .. t only on the 
funds employed or invrsted for intenlal 
operatiOlll. Ho_ver, while woa-kin,l oul 
the coat, at the end of the ._on, JUIe 
Corporation included interfSt on the ... _ 
tutlount of funds available with them. 
According to this calculation, thC!' price of 
raw jute worked out to R •. '95·'3 per 
Quintal. Howr.vM'. th(",jndu8try disputed 
the elem .... t of inter""t included in tbe 
coat. Alter recalculation the coat of 
iDter""t on foods employed or inveoted 
exclusively in internal operation.. the 
price of jute was fix • .d at RI .• 88"0 per 
quinlal. 

The Corporation ciid not incur any l_ 
in their internal operations in 1975-76. 

~ttl .. lip 01 ...... TIoenna1 Power 
V .. .. 

4~27. DR. SAROjINl MAHISm : 
SHRI MUKHTT. .. R SINGH 

MALIK: 

Will the Miniltor of ENERGY t.. 
pltwed to ... t_ : 

Ca) the progr ... achieved iD 1C1t~ 
up the SupM" Thermal Power Uniu in 
dlt country • 
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(bl what are the terms with the World 
Bank for setting up these plants ; and 

(t\ what i. the anticipated impact 0 
thea. plants in the Industrial development 
in the country in the next five yean? 

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a\ 
Government approval has b("cn accorded 
for tetting up large lize t!lermal power 
stations in the" Cl"ntral Sector close to 
pitheads at the following locations :-

Location 

(I) Singra,ili in Mirzapur Dis-
trict of U Itar Pradesh . 

(2) Korba in Bilaspur District 
of Madhya Pradcoh 

(3) Rarnagundam in Karim-
nagar District of Andhra 
Pradesh 

(4.'.Neyvcli in South Areat 
District of Tamil :'-ladu 

Installed 
Capacity 
in MW 

600 

1100 

1100 

The projects at Singrauli. Korba and 
Ramagundam are under ~"ecution by the 
National Thermal Power Corporation 
Limited (NTPC). The first 200 MW 
unit at Singrauli project is expected to he 
commissioned durin~ rp8r-82 and that at' 
R.magundam and Korba during Ig82-B3. 
The Noyveli thennal project is being 
executed by tbe Neyveli Lignite Corpora-
tion: 

The Oentral Electricity Auth .. rity 
have considered a project report submitted 
by NTPC for setting up of a thermal 
power station at Farakka in the Eastern 
Region and have accorded technp-eco-
nomic appnl\·al fOI" installa.tion of t 100' 
MW capacity. The proposal i •. being 
processed for an in\'<"stment decision. 

(b) Under an ag"cement with the 
Interna.tional Development ASJ:Qciation, 
which is the 50ft loan amiatc of-t'flc World'" 
Bank, a cr"di t of US $ 1,,0 mill ion and 
$200 million has been obtained for partly 
financing th,' SingTauli and the Korba 
thermal power proj~ctJ respectively. The 
Agreement pnlvid('s 10'- payment of ~er­
vice charges @ 3/4 per cent per annum 
on the principal amount of the cl'edit 
withdrawn and outstanding from time to 
time and repayment of the principal 
amount in semi-annual instalments over 
a perio~ of 50 yean including a grace 
period of IO years. 

Under a Subsidiary L')an Agreement.' 
the Government of India relench the 
proceeds of the credit to the National 
Thermal Power Corporation under terms 
and, conditions, which inter alia. 
prov.de that NTPC shall : (i) pay to 
~overnment of India interest at an f'!fft~C­
tI_~e rate of 101- and per cent per anUUln;' 
(u) repay tilt': principal amount so rel~·nt 
over a peri~ of n'w'cnty years. induding 
a grace penod of five years, 

~hc agrcrmen t abo' provides for a 
Project Agreement betwc!:n IDA 
and NTPC relating to execution of 
th~ pr~ljcct, Inanag('~t"nt and OptTltions. 
financlC:u convenants anu dw proccoul'e 
for award of contracts on the ba~is of 
international competitive biddillg, 

(c) The c.:sta?li~hf!1("nt or Sup~r Ther-
mal p,'Jwcr StatIOns In the C ~ntral Sr:Clor 
located close to pitheads will f"nahle the 
gentre L? augml'nt ,the installed ca.pacity 
In the dlfi't'rt'nt l'eglOns a.s a suppl~~Jnent 
to the ,Sta,1t:s' effnrt to ensure a l\! l uacy 
and re"abIlIty of powor supply. Thi, will 
h~ve a favourable impact on the I tld w-
tnal development in the cuuntry. 

ReservatioD of Induslrie. for Smdl 
Scale Industry 

4328. SHRI DILIP CHAKRA-
VARTY: Will the Minister of IN-
DUSTR Y be plea,ed tu state : 

(a) whelher all the SU7 industries re-
scrve~ for snull scale industry (platH alld 
maclu.ncry 10 ,la~hs) arc capable of ueing 
estabhshed w.thm upto H •. 10 lakhs ; 

(b) ifso) then what arl! the St:::pl being 
ta.kcn in joint marketing of produclS 
:acfufaClured by SIn""ll scale scctJr ; 

(c) what is the response so fal' uf SlUo..I.U 
scale sector in taking advantage uf the 
new libral policy of J.mata Govern-
ment? 

THE M[!'IISTER UF STA.TE [:>I THE 
MINISTRY OF L'IDUSTRY (SHRI-
MATI AIlHA MAlTI): (al Yes, ';If. 

I 
(b) Assistance in mal'keting products 

nlanufactured by Small Scal<.: Industries is, 
provided by a lIumber of Sm.oJl 
Industries Corporations in the Stal(,,:9, 
including tendering to Goverrunent 
Departments an l other selnl Govern-
ment a~ncy on behalf of the small 
scale units, Export Corporations in SOJne 
States have undertaken exports of SSI' 
products. NSIC renders marketing as-
sistance to small seale industries by a 
registration system which unablea SSI 
unita to quote for DGSD tenden in 




